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The 14th September 2020

No-BBP-01-27-2014-5863—In exercise of the powers conferred by the section 94 of the
Police Act, 2007, Bihar (Act no.7 of 2007) read with proviso to Article 309 of the Constitution of
India, the Governor of Bihar is hereby pleased to make the following rules to amend the Bihar
Police Manual, 1978 (as amended from time to time).

1. Short title, extent and commencement :-

(i.) This manual may be called “The Bihar Police (amendment) Manual, 2020”.
(i1) It shall extend to the whole of the Bihar.
(iii) It shall come into force immediately.

2. Appendix 99 of Bihar Police Manual Volume -III is related to Recruitment Rules for
Officers/Staff of Forensic Science Laboratory. In this, following Para Nos.- 3, 4 & 5 are being
inserted :-

“3. In the light of the publication of advertisement for direct appointment to the post of
Assistant Director and Senior Scientific Assistant, applicants applying for more than one section,
shall have to mention their priority regarding concerned sections of Forensic Science Laboratories.
A common merit list shall be prepared for the applicants. Allotment of section shall be done on the
basis of common merit list, roaster wise vacancies and the priority mentioned by the applicant.
Once a section gets allotted to the applicant on the basis of merit and the priority order given by
him, he will not be considered for allotment of remaining section. Any request for change in
allotment of section shall not be entertained by the Bihar Public Service Commission, Patna and
Staff Selection Commission, Patna after allotment of section on the basis of priority given by the
applicant and the position secured in common merit list.

4. Single advertisement shall be published including all vacancies existing in all sections
of Forensic Science Laboratories .

5. Advantage of marks for work experience admissible vide notification number 3373
dated. 18.05.2015 of Department of Home, Bihar, Patna shall be added after completion of
interview and during publication of final merit list. Marks for advantage of work experience shall
be admissible in according to prescribed criterion for work experience in any section of the
Forensic Science Laboratories in the State of Bihar. for experience of work in any section of the
Forensic Science Laboratories in the State of Bihar. *

By order of the Governor of Bihar,
ISHWAR CHANDRA SINHA,
Special Secretary.
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